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THE ASSAM MUNICIPAL (AMENDMENT) BILL, 2017

A

BILL
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ATUL BORA,

Minister-in-Charge,

Urban Development Department, Assam.

M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.
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M. K. DEKA,

Principal Secretary,

Assam Legislative Assembly.

4213

Guwahati :- Printed and Published by the Dy. Director (P & S), Directorate of  Printing & Sationery Assam, Guwahati-21.

Extraordinary Gazette No. 1039 -10 + 10 - 06 -  09 - 2017.   (visit at– www.dpns.assam.gov.in)


